
Registrar, 

File No. RPCBRO Bhilwara/ L- IS33to53Registered Post 

Hon'ble National Green Tribunal, 

RAJASTHAN STATE POLLUTION CONTROL BOARD, BHILWARA 

Central Zone Bench, Bhopal 

Sir, 

REGIONAL OFFICE 

Ref:- i. Hon'ble NGT order dated 17.04.2026 & Joint Committee Visit dated O7.05.2026 

Email:-rorpcb.bhilwara@gmail.com 
www.environment.rajasthan.gov.in 

six weeks. 

Sub: Regarding Joint report by the committee appointed by Hon'ble NGT (CZ), Bhopal in 0A No 89/2026. 
in matter of Mohammad Habib Vs State of Rajasthan & Ors 

a. One Representative from the District Collector, Bhilwara 

Encls:- As Above 

In reference to above subject, it is submitted that Hon'ble NGT in aforesaid matter, has 
constituted a joint committee of following officer: 

Regards 

b. One representative from Member Secretary, Rajasthan State Pollution Control Board, Jaipur 
With the directions to carry out the inspection and submit a factual and action taken report within 

2. District Collector, Bhilwara 

In continuation to which, it is submitted that, joint committee has carried out site visit on 
dated 07.05.2026 and report of the same is being forwarded to Hon'ble NGT for perusal and to place 
the same on record. 

1. Member Secretary, Rajasthan State Pollution Control Board, Jaipur 
Copy to following along with a copy of joint inspection report for information please -

3. Additional District Magistrate(Shahpura), Bhilwara 

18-19. ymų HhG. 31IG 

LIFE 

Date:1SloSl2026 

Sincerely, 

(Deepak Dhanetwal) 

R. tgsT 

SEE & Regional Officer 

for 

4. Sh. Vaibhav Thakuriya, Advocate on behalf of ROCB, with the request to file the report to Hon'ble 
NGT. 

nent 

Kegtonal Officer 

18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara 
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Joint Committee Site Inspection 
Photographs 

O.A. No 89/2026(CZ) "Habib Mohammad Vs State of Rajasthan & Ors" 

Date of Inspection: 07.05.2026 

 

Figure 1: Transit Point 01, Phuliya Kalan with separate entry and exit point 

 

 

 

 

Figure 2: RiverSand Stock Handling at Transit Point 01 
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 Figure 3: Weighbridge and CCTV installed at Transit Point 01, Phuliya Kalan 

 

 

 

 

Figure 4: Unrecorded prevalent Pathway at Transit Point-01 
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Figure 5: Weighbridge & CCTV Surveillance Arrangements:  Phooliya Kalan Khari Riverbed 
Mining Area (Towards Singari) 

 

 

 

Figure 6: River sand mining sign at Khari Riverbed 
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Figure 7: Boundary demarcation pillar observed at the lease area. The Joint Committee 

verified the presence of pillars but instructed the lessee to raise their heights for better 

visibility as per statutory guidelines. 

 

 

Figure 8: Spot inspection being conducted by the Joint Committee, including officials from 

Revenue, Mining, and RSPCB, along with the applicant and lessee representatives. 
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Figure 9: Open well located near the mining stretch. Groundwater samples were collected by 

the Regional Laboratory of RSPCB to address the petitioner’s claims regarding water quality 

deterioration, which was later determined to be geogenic in nature. 

 

 

Figure 10: Joint Committee and local law enforcement authorities actively verifying the 

mandatory safety zone and distance norms from the riverbank during the site visit. 
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Figure 11 : Shallow mined section(minor excavation) along the Raod passing through 

Riverbed at. The Joint Committee immediately directed the lessee to backfill the area to restore 

its integrity at Phooliya Kalan Riverbed section (Towards Singari) 

 

 

 

Figure 12 : Solar pumps installed in riverbed for irrigation purposes by the nearby farmers in  

Phooliya Kalan Khari  Riverbed section (Towards Singari) 

 

38103



 

Figure 13 : Weighbridge & CCTV Surveillance Arrangements:  Khari Riverbed Mining Area 
(Towards Khera Hetam) 

 

 

 

Figure 14 : Cremation site :  Khari Riverbed Mining Area (Towards Khera Hetam), mining was 
done leaving the distance defined as safety zone and found adequate 
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Figure 15 : Khari Riverbed Mining Area (Towards Khera Hetam), depicting sign of mining 
done and the open well 03. 

 

 

 

 Figure 16 : Khari Riverbed Mining Area (Towards Khera Hetam), depicting irregular 
mining activity took place adjacent to the Bilanama land 
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Figure 17: Weighbridge & CCTV Camera Surveillance & Solar plate structure at Khari Riverbed 
Mining area, Dhanop Mining Point 1 

 

 

 

Figure 18: River sand mining done at Khari Riverbed Mining area, Dhanop Mining Point 1 
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Figure 19: Transit Point 02, Dhanop, with separate entry and exit point 

 

 

 

Figure 20: Weighbridge and CCTV installed at Transit Point 02, Dhanop 

 

 

42107



 

Figure 21: Machineries deployed at Transit Point 02, Dhanop 

 

 

 

 

Figure 22: Plantation Status at Dhanop Shiv Tample 
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 Figure 23: Plantation Status at Dhanop Shiv Tample 

 

 

Figure 24: Weighbridge & CCTV Camera Surveillance & Solar plate structure at Khari Riverbed 
Mining area, Dhanop Mining Point 2 
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Figure 25: Weighbridge & CCTV Camera Surveillance at Khari Riverbed area, Badla Transit 
Point  03 

 

 

 

 

 

 

Figure 26: Transit Point 03 at Badla. 
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Figure 27: Machineries deployed at Transit Point 03, Badla 

 

 

Figure 28: Mansi River Stretch- water accumulation found in this river area 
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